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Shri Som Nath

vs ,

Union of India S. Ors ,

CPRM,4

Hon'ble Shri J.P. Sharraa, Member (J)

ro r ths /V-)piicant ,. »i*fon6

For the Respondents .. .Als .ivlukta, pioxy rounsel
for /'/iS.Avnish Alilawat

1. Whether Reporters of local papers may be allov',edy'
to see the judgeiiient?

2. To be referred to the reporter or rot?

JUDGMENT (QfiAl.1

The applicant, A31 of Police at the relevant time was

posted at Police Post, Vfelcome Seelampur under P.3. Shahdara.

He has assailed in this application under Section 19, the

AOR for the period from 1.4.1983 to 31.3.1934. He has prayed

that the adverse remarks for the said period be expunged and

the order rejecting his representation by the order dt .17.2.198?

be set aside. He has also prayed for quashing of the order

Qt.30.1.1935.
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2. f^bne is present on behalf of the ^plicant. Ms.Mukta,

'learned proxy counsel f©r Ms.Avnish Ahlawat is present on behalf

of the respolxients .

3. I have heard the arguments advanced by the learned oroxy

counsel for the respondents and perused the record. The short

question involved in this case is wh'fether the adverse report, of

the ^plicant is baseless arx'j not based on any evidence . From

Annexure 'Q' filea by the applicant himself on summary of

allegaLions, it rs clear that the aioplicant Was found in the corrpat
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of two other persons sitting in the tent of Police Post
V

V/elcome, Seelampur, P .3. Shahadara at about 10.30 p.m. by
c

Shri Sev^a Lai, DUP/E on 25/26th April, 1933. The said DCP

observed that there was beer in bottle with four glasses and

there v;as preparation for taking food. Thus the observation

made by the reporting officer in the ACR cannot be said

to be vyithout any substance.
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4. Taking all these facts into: account, I find that there

is no merit in the ^plication and the same is, therefore,

dismissed being devoid of merit, though ex-parte.
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